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MR CHAIRMAN: Please continue

your speech tomorrow. Now we take
up Half-an-Hour Discussion

18 hrs

ARREST OF MEMBERS—Contd.

MR CHAIRMAN-' I have to inform
the House that the Speaker has recei-
ved the following telegram, dated the
15th April, 1978, from the Superin-
tendent of Police, Ujjamn-—

“Shr; Phool Chand Verma, Mem-
ber, Lok Sabha, was arrested on the
15th April, 1973, at 1580 hours, un-
der Sections 3/7, Essental Comumno~
dities Act, for violating “an ohb
Inter District Movement of Food-
grans. Shri Verma was remanded
to judicial custody under the order
of the sub-Divisional Magistrate.
Presently be is lodged in Bhader-
ongarh Jail, Ujjein.”



